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Slart Meet.Ila Lal: 'Dae MJnlster ot Esierul ilalra 
<Shrt M. C. CJla.rla): (a) There has 
been a slight increase in the number 
of applications for passpor~ after the 
Supreme Cour t Judgment in addition 
to the increase which had already 
occurred as a result of liberalisation 
of rule~ in June last year. 

( b) Efforts were made by the avail-
able staff handling the increased 
work-load to dispose of as many pass-
port applications as pouible. Durin1 
1966 only .4 per cent applications were 
rejected. ' Jn the first 5 months of 
1967· 18 per cent of applications were 
rejected. 

JnvattsatJom Into me of Ton 
Chemicals In Vletaam 

•518. Shrl IndraJlt Gapta: Will the 
Minister of External Affairs be pleased 
to state: 

<a ) whether the International Con-
trol Commission for Vietnam bas 
made any investigation into the alle· 
sation that toxic chemicals are being 
used by U.S.A . against the civilian 
population in South Vietnam; and 

<b) if so, the findings thereof7 

Tiie Mlnlster of £sternal Afraln 
<Sbrl M. C. Cba1la) : (a) It is under-
stood tha l the International Commis-
sion has received complaints from the 
People's Army of North Vietnam 
about the aJleged use of toxic chemi-
cals and gases by the United States 
of America in South Vietnam. 

(b) The Commission sends reports 
of ib activities to the Co. Chairmen 
of the Geneva Conference. No report 
on this subject has been received by 
the Government of India so far. 

VlolatJon of ladJ&n Afr 8,.ee lty 
Pakt.taa 

•5'Jt. 81art Yula•I llalll: 
lbrl 8. O. 8ameata: 
Slut OUar Lal llerwa: 
lbrt Bakam Claaad lbclawal: 
llarl Japmu.Qa Sao loM.I: 
lbui 8we0: 
8llrt D. C. 11181 11: 

Shrt K. N • .._..~: 
81lrl Vbbwa Nath Pa•l•J: 
Slart TrtcUb KUl&I' ClaaaAal'I~ 

Will the Minister of Delenoe be 
pleased to state: 

(a) whether a ft1hter plane from 
East Pakistan entered Indian terr1te>r7 
and fiew over the villages of Jayanti-
put and Haridaspur of 2f Paraanu 
District on the 30th April. 1987; 

Cb) whether this was the aecond 
incident of air intru~ion within a 
week; and 

( c } the a ction. which has been 
t ak~n in the matter? 

The Mia later of Defence < Sbrl 
Swaran Sln&h): (a) No, Sir. 

(b) and (c ). Do not ari.se. 

lnftltraUon of Tibetans iA Bllatu 
•510. Shrt D. N. Patodla: 

Shrl C. C. DeaaJ: 
Shrt L Ba1'1U: 

Will the Minister of hterDal ilal'-
be pleased to state: 

(a) whether it is a fact that there 
has recently been heavy ;nftllraUon of 
Tibetans into Bhutan; 

< b) i1 so. the total number t"Stimat-
ed to have crossed over to Bhutlln from 
Tibet; 

< c) whether the Government of 
Bhutan have approached the Govern-
ment of lndla in thJJI reaard; and 

( d) if so, whether any nepa have 
been taken to deport the inflltrat~• 
and check their entry any tunberT 

Tbe Mtab&er of b&enlal ...... 
Clhrt H. c. Claacla>: (a) A number of 
Ti~tans have croued over to BbutD 
in the recent put. 

Cb) The number of Tibetan. wbo 
cto11ed o••r to Bhutan betweea tbe 
period lat October. lMt to lllt March, 
1M'I " 112. 




